
IN THE NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH MUMBAI

cP 77212s2(t)/2Ot8

CORAM SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI RAVIKUMAR DURAISAMY

MEMBER (T)

ORDER SHEET OF THE HtrARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 13.08.20I8

NAME OF THE PARTIES: ESS Square Developer Pvt Ltd

Vs

ROC, Mumbai

Section 252(l) of the Companies Act, 2013.

ORDER

33. CP 772125 1t 1t / 2018

List this matter r:n 3.9.2O18.

IIAVIKUMAII DURAISAMY
Member (Technical)

ts.S.V. PRAKASH KUMAR
\lcnrber (J u d icial)
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